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THE HIGH COURT OF MEGHALA YA 

AT SHILLONG 

NOT I F I CAT I ON 

Dated Shillong 20'h Noventber, 2017 

NO.HCM.ll/123/2015/4283: The lligh Court of Meghalaya is pleased to declare the 

folto,ving days lo be observed as holidays during the year 2018 in respect ofall Subordinate 

Crirninal Courts 

SI. No. Holiday Date Dav 
I. New Year's Dav I" Januarv Mondav 
2. Reoublic Dav 26111 January Fridav 
.,' . Maha Shi varatri I3•h Februarv Tucsdav 
4. Doi Jatra (I loin l" March Thursdav 
s. 251h MarchRam Navami Sundav 
6. Good Friday 301h March Fridav 
7. Dr. Arnbcdkar's Birthdav 14"' Aoril Saturdav 

.8. Shad Suk Mvnsiem Date to be noti lied 
,

291h May9. Buddha Pumima • Tuesday 
l0. ld-ul-Fitr l6'h June Saturdav 
11. U Tirot Sin!! Dav 171n Julv . Tuesdav 

.12. Behdeinkhla1n Date to be notified 
13. Independence Dav IS" Aunust Wednesdav 
14. ld-ul-Zuha 22nd Aunust Wednesdav 
15. Jann1ashtaini 3rd Scotember Mondav 
16. Unitarian Dav 18th Scotembcr Tuesday 
17. , Muharram 2 I st September Fridav 
18. Mahatrna Gandhi's Birthdav 2nd October Tuesdav 

- 19. Dussehra 19 October Fridav 
20. Deepa\vali Holidays 71h & 8111 Noven1bcr Wednesday • 

&Thursdav • 
21. Non1>krem Dance Date to be notified -
22. Wangala Dance .Date 10 be notified 
23. Milad-un-Nabi 2 Is, November Wednesdav 

. 
24. Seng Kut Sne,n/ Guru Nai1ak 23rd Nove1nber Friday 

Birthday 
25. Pa To!!cn N Sanoma I2'h December Wednesdav 
26. Death Anniversary of U Soso I8'h December Tuesday 

Thant. 
27. Christmas Holidavs 24'" to 27"' December Mondav to Thursday 
28. U Kiani! Nonnbah Dav 30'h December Saturdav 

Note:-

1. In addition lo the aforesaid ho,,day all Courts shall retnain closed on such as are 

observed as Local I Iolidays in Executive Offices and also on days ,vhich are 

observer as Public llolidays under Section 25 of the Negotiable Instrument Act, 
1881 (XXV of 1881 ). 

2. If any of the festiva l does not fall on lhe holiday not ified above. necessary 
notification changing the date ,,vi ii be issued in due course of ti1ne. 
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Memo. NO.HCM.Tl/123/2015/4283 A Dated Shillong 20'h November, 201 7. 

Copy to:-

/ . The Joint Registrar-curn-Secretary to Hon 'b/e the Chief.fustice, High Court 

ofMeghalaya. Shillong. 
, 2. The Private Secretary to Hon 'ble Mr. Justice S.R. Sen, High Court of 

Megha/aya, S/11/long. 
3. The Private Secretary to Hon 'ble Mr. Justice V.P. Vaish, High Court of 

Meghalaya, Shillong. 
4. The PA to Registrar General. High Court ofMeghalaya. Shillong. 

5 The District & Sessions Judge. 
Shi/long/Jowai/Nongpoh/Nongstoin/Willia1nnagar/'I'ura/A1npati. 

6. The Dire,·tor, A1eghalaya State Judicial Acade,ny. Shillong. 
7. The Registrar, f-ligh Court ofMeghalaya. Shillong. 
8. The Registrar lfigh Court ofMeghalaya, Shillong. 
9. The Deputy Registrar (Ad111inistration), High Court ofMeghalaya, Shillong. 
10. The Deputy Registrar (Infrastructure & Accounts). High Court ofMegha/aya, 

Shillong . 
11. The Assistant Registrar (Record), ffigh Court ofMeghalaya, Shillong. 
12. The Assistant Registrar (Accounts), High Court ofMeghalaya, Shillong. 
13. The ChiefLibrarian. High Court ofMeghalaya, Shillong. 
14. The Chief Translator (lie Procuren1ent Section), High Court ofMeghalaya, 

Shillong 
15. The Public Relations Officer, High Court ofMeghalaya, Shillong. 
~re Syste,ns Analyst, High Court ofMeghalaya, Shillongfor uploading the 

same on the official website. 
17. The Superintendent (Judicial) , fligh Court ofMeghalaya, Shillong. 

18. The PS to the Advocate General ofMeghalaya, Shillong. 
19. The President/Secretary, Meghalaya H igh Cow·t Bar Association, Shillong. 

20. The President/Secretary, Shillong Bar Association. Shillong. 
21. Notice Board. 
22. Office file. 
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